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unhelpful and negative and not in
accordance with the letter and spirit
of the Shimla Agreement.

(b) The USSR and USA have em-
phasised that the issue should be
settled bilaterally and peaccfully  in
accordance with  the Shimla Agrce-
ment. )

(c) Government ‘have conveyed
the facts of the situation to all con-
cerned. Follow-up actior. is being
taken wherever considered necessuary.

Entry and exit points in CFL
(LOAC) inJ & K

157. SHR1 SHABBIR AHMAD
SALARIA: Will the Minister of
EXTERNAL AFFAIRS be pleased to
state:

(a) whether it is a fact that since
the CFI, (LOAC) came into existence
in 1949 in Jammu & Kashmir Statc,
the State subjects and the territory of
the State have got divideg into two
parts;

(b) if so, what is the area and the
number of State subjects in each part:

(¢) whether it is 5  fact that the
mavement of State subjects across the
CFL: (LOAC) to ang from the said
parts is not allowed; ang

(d) if so, whether Government pro-
pose tg provide entry and -=xit pnints
ip the said CFL (LOAC) in accordance
with the Shimly Agreement to remove
scrious hardship being faced by the
State subjects?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI 1. K. GUJRAL):
(a) and (b) The whole of Jammu &
Kashmir is an integral part of India.
A portion of the State, however, has
remained under the illegal occupation
of Pakistan since its aggression in
Jammu & Kashmir in 1947-1948,

{¢) Yes, Sir.
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(dy In the prevailing circumstances
no such proposal is under Govern-
ment’s consideration. The Simla
Agreement also does not have any
stipulation in this regard.

Mutanal Inspection of muclear instajla-
tion by Pakistan and India

158. SHRI SATYA PRAKASH
MALAVIYA: Will the Minister of
EXTERNAL AFFAIRSE be pleased to
state:

(a) whether it is a fact that Pakis-
tan hag offered to allow India to
inspect  their KAHUTA Uranium
cnrichment plant near Rawalpindi:

(b) if so, whether Government have
accepted the offer:

(¢) whether the offer contained any
special condition to the effect that
Pakistan should =also be alloweq a
similar inspection of an Indian nuclear
installation; and

(dy if so, what the details

thereto?

are

THE MINISTER OF EXTERNAL
AFFATRS (SHRI 1. K. GUJRAL):
(a) to (d) Pakistan has, from time to
time, been making proposals on
nuclear matters in a narrow regional
or bilateral context. Some of these
have bcen concerning mutual inspec-
tion of nuclear facilities of both India
and Pakistan.

Government are of the view that
these matterg are of a global character
and not amenable to  bilateral or
regional  solutions. As Pakistan's
nuclear programme is well known to
he weapons oricnted, Government neéd
to be cautious in these matters,

Justice and peace for Tamils in
Sri Lanka

159, SHRI S. K. T. RAMACHAN.
DRAN: Will the Minister of EXTER-
NAL AFFAIRS be pleased to state:

(a) what are the steps taken by
Government to ensure justice and
peace for the Tamils in Sti Lanka; and
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ih) whether Governmeni propose 1o
convinee Sri Lankan Government to
realise the tuct thag only an autono-
mous Blan within the framcwork of
Sri Lankan constitulion could be the
solution 1y the eit:nie erisis, prevailing
in Sri Lanka. if so, what steps have
been takon 1 this regard?

THE MINISTER OF EXTERNAL
AWFAIRS (SHIT [ K. GUJRAL):

o and (b ZTovernment believe that
¢ eptive devolution of powers tu the
Provineial Councils 1o enable Tamils
1o have cffective nutenomy within a
vnited Sri Lanka.  offers a durable
sohiiion to the cthnic conflict. In
kacping with this approach, over the
Inst 3 iﬁmnths. Government have been
ureing Sri Lonkan  Government to
my 2 its eommitments under the Indo-
Svi Liankg Agreement and to take
curly steps to  “redite devolution of
powers,  (yoverament have also made
~florts io Fring an end to internecine
fightinr amung Tamil militant groups.

Withd-1wa! of IPKF from Sri Lanka

169. DR, B3APU KALDATE: Will
the Aiaist o of EXTERNAL
AFFAIRS he nleased tg state:

(Y what jx the number of Tndian
Peoee Koap'ig Foree prrsonnel with-
deawn frovy Sri Lanka till dale:

th) the time by when the cntire
IFKT ix to be withdrewn; and

(+) whrther any agreement has
been rearhed with Sri Lanka in this
¢ogura?

THE MINISTER OF EXTERNAL
A¥WFAIRS (SHRI I. K. GUJRAL): (a)
1e (¢) As the final phase of the de-
induction process is underway it s
not possible to indicate precise numb-
ors at any one stage, However, keep-
ing the logistical and other factors in
'aind, it ig expected that de.induection
i1l be completed by end—March, 1990,
"his has been communicated to the
Sri Lanka Government.
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Acquiring national dajlies ang maga-
zines by the industrial houses

161, SHRI A. G. KULKARNI:
DR. BAFU KALDATE;

SHRI VISHWASRAO
RAM RAO PATIL.

Wiil the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

() whother Government are awate
thal the industrial houses are acquir-
ing nalional dailics and magazines; if
su, what iz the number o’ national
dailics and magazinegs which changed
hands since 1st January, 1989 to 31st
March, 1990;

(b) whethoer Government are aware
of the scrious  and subtle threats ‘o
demoeracy due to industrial tycoons
entering in » big way in the opinion
formation and power of the electronie
media; and

() whether there is any long term
policy evolved to control the industrial
houses from acquiring control other
media?

THE MINTSTER OF INFORMA.
TION AND BROADCASTING AND
PARLTAMENTARY ATFFAIRS (SHRI
P. UPENDRA). (a) The Govern-
meont takes note of changes of owner-
ship whenevey intimated by the pub-
lishe s as required undey the Fress and
Rugistration of Books Act. 1867. As
por records mainlained in the Office of
Registrar of Newspapers Top Tht®s two
dailies and the magazines changed
handg during the period from 1.1.1989
1n 9.3.1900.

(b)Y Change of owuncrship of news-
papsrs ig  permitted under the law.
The Governmenl does not think that
this phenomenon is Iikelv to threaten
the d~mocratic system in the country.
Tndustrial houses ave not allowed to
interfere  in the functioning of elece-
{ronic media,

(¢) No policy igz being wvolved for
ihe nring media. Fov the electronie
media steps for providing  autonomy
are being taken vnsuring thal indus-



